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असाधारण  

EXTRAORDINARY 

भाग III—खण् ड 1   

PART III—Section 1 

प्राजधकार स ेप्रकाजित 

PUBLISHED BY AUTHORITY 

आवासन एव ंिहरी कार्य मतं्रालर् 

(सपंदा जनदेिालर्) 

अजधसचूना 

नई ददल्ली, 3 फरवरी, 2025 

 फा. स.ं ए-22013/1/2019-प्रिासन(ख).—सरकारी स्ट्थान (अनजधकृत अजधभोजगर्ों की बेदखली) अजधजनर्म, 

1971 की धारा-3 द्वारा प्रदत्त िजिर्ों के अनुसरण में, केन्द्र सरकार एतदद्वारा श्री ए. मोहन बाबू, अधीक्षक (लेखा) को तत्काल 

प्रभाव से संपदा जनदेिालर् में संपदा अजधकारी के रूप में कार्य करन ेहते ुजनर्ुि करती ह।ै 

 

रजव कुमार अरोड़ा, संर्कु् त सजचव 
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MINISTRY OF HOUSING AND URBAN AFFAIRS 

(Directorate of Estates) 

NOTIFICATION 

New Delhi, the 3rd February, 2025 

 F. No. A-22013/1/2019-Admn.B.—In pursuance of the powers conferred by Section-3 of the Public 

Premises (Eviction of Unauthorized Occupants) Act, 1971, the Central Government hereby appoints  

Shri A. Mohan Babu, Suprintendent (A/cs.) to act as Estate Officer in the Directorate of Estates with 

immediate effect. 

 

RAVI KUMAR ARORA, Jt. Secy. 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

 

Uploaded by Dte. of Printing at Government of India Press, Ring Road, Mayapuri, New Delhi-110064 

and Published by the Controller of Publications, Delhi-110054. 


		2025-02-04T22:02:56+0530
	SARVESH KUMAR SRIVASTAVA




